
COMMITTEE ON 

ABSENCE OF MEMBERS FROM THE SITTINGS OF 
THE HOUSE

(EIGHTH LOK SABHA)

FOURTH REPORT

(Presented on &£(>)

I ,  the Chairman of the Committee on Absence of 

Members from the S ittin gs  of the House, having been 

authorised by the Committee, present th is  th e ir  

Fourth Report*

2* The Committee held a s it t in g  on the 23rd A p r il,  

1986.

3* The Committee considered app lications fo r  leave  

o f absence from fren members. The recommendations of 

the Committee -with respect to these app lications are  

given in  the Appendix.
- - 1 7 O

NEW DELHI; /MADHUSJDAN VAIRALE,
Chairman,

A p ril 23f 1986 ______ Committee on Absence of Members
Vaisakha 3, 1908( Saka) from the S ittin gs of the House.



APPENDIX

( Vida para 3 of the Report )

Name o f Member 
who has applied  
fo H le a v e  o f  

-*sence

g^rehri Char an Singh

2. Shri B.V. Desait*--.

3. 3nt# N.P .Shansi 
Lakshmi

4 . Snt. Indumati 
" Bhattacharyya

5* Shri Srikantha
Datta Harasimhara^a 
Wadiyar

Period fo r  
which leave  
app lied  fo r

Reasons Period fo r  
which leave  
Sai absence 
recommended 
by the 
Committee

Remarks

20*2*86 to 
7*5*86 a 
77 days.

I l ln e s s *19.4.86 to 
7.5*86 =
19 days.

20.2.86 to
7 .5 .86 = 
77 days.

I l ln e s s *19.4.86 to 
7.5.86 =
19 days.

3*3*86 to 
31*3*86 = 
29 days.

I l ln e s s 3*3*86 to 
25*3*86 =
23 days 

and
31.3*86 = 
1 day* 
Totals
24 days.

There were 
no s itt in g s  
of the House 
from 26.3.86 
to 30*3*86.

5 .3 .86  
t i l l
recovery
from
il ln e s s *

I l ln e s s 5.3*86 to 
25*3.86 = 
21 days 

and 
31*3*86 to 
23*4.86 =
2& daza*—  
Totals 
45 days.

-  do -

12.3.86 to
11.4.86 = 
31 days.

Drought 
in  the 
Consti­
tuency.

12*3*86 to 
25*3*86 = 
14 days 

and 
31*3*86 to 
11*4.86 =
12..da£?__
Totals 
26 days.

-  do -

♦Leave applied fo r  by the members extended^beyond 59 days. However, 
leave fo r 58 days (20.2*86 to 18*4*86) granted to them on
21*3*1986 ( vide Third Report) as the Committee do not recommend 
leave fo r  more than 59 days at a time. Leave fo r  the remaining 
period of the session may now be granted*
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.3t i Jli

6i ‘Shri L a la  Ram Ken

7. Shri A.Senapathi 
Gounder

21.3.86
t i l l
recovery
from
il ln e s s .

I l l n e s s

29.3.S6
t i l l
recovery
from
il ln e s s  •

8. Shri Mahendra Singh 14.4.86 to
29.4.86 = 
16 days.

I l l n e s s

21.3.86 to
25.3.86 =
5 days

and 
31.3*86 to
10.4.86 =
11 davs____
Tot<£gal‘
16 days.

31.3.86 to
23.4.86 =
24 days.

P a r t ic i -  15.4.86 to 
pation in  29.4.86 = 
the 15 days.
Conference 
of
S o c ia lis t  
Unity Party  
of G. D. R.

There were 
no s itt in gs  
o f the 
House from
26.3.86 to 
30.3.86.

The membei 
attended ths 
House on 
11.4.1986.

There were 
no s itt in gs  
of the 
House on
2903.86 and
30.3.86 
being
Saturday anc 
Sunday.

There was 
no s itt in g  
on 14.4.86.

9. Shri Sambhajirao 
Kakade

10. Shri S.B.Chavan

11. Shri Saifuddin  
Ahmed

8.4.86 to
7.5 .86 = 
30 days.

16.4.86 to
7 .5 .86 = 
22 days.

3.4.86 to
22.4.86 =
20 days.

P a r t ic i ­
pation  
in  Party  
session.

Wo rking 
as Chief 
Mini ster  
of Maha­
rashtra; 
pre­
occupation  
in  the 
State.

I l ln e s s

8.4.86 to
7.5.86 = 
30 days.

16.4.86 to
7.5.86 =
22 days.

3.4.86 to
21.4.86 =
19 days.

There was 
no s ittin g  
on 22.4.86.


